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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 22nd July, 2025

S.0. 3365(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3080(E) Dated:02/08/2024 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of (Widening to Two Lanning / Four Lanning etc.), Maintenance,
management and operation of NH309A in the stretch of land from Km. 80 to Km. 206 in the District of
BAGESHWAR in the State of UTTARAKHAND.

And whereas the substance of the said notification has been published in “Amar Ujala
(Hindi)” and “Hindustan Times (English)” both dated 14-08-2024 ; under sub-section (3) of section 3A of the said
Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH309A in the stretch
of land from Km. 80 to Km. 206 in the District of BAGESHWAR in the State of UTTARAKHAND.

[State: UTTARAKHAND |District: BAGESHWAR |
SL [ Survey/Plot Type of Land Nature of Land Area|| Name of Land Owner/Interested
No. Number (in Hectares) Person

Ll 2 | 3 | 4 L s | 6 |

|Taluk: Kanda |

|Village: Dhapti |

1 12448M Government Barren Habitable 0.006[[UTTARAKHAND GOVERNMENT
LAND
2 ||3268 Private (agriculture) Agriculture 0.002(|Diwan Singh / Guman Singh, Ram

Singh / Guman Singh, Chandra Singh /
Guman Singh, Hayat Singh / Guman
Singh, Kailash Singh / Madan Singh,
Mohan Singh / Bahadur Singh, Gopal
Singh / Bahadur Singh, Narayan Singh
/ Bahadur Singh, Prakash Singh /
Bahadur Singh, Dhan Singh / Sovan
Singh, Supan Singh / Sovan Singh,
Khadak Singh / Bache Singh, Diwan
Singh / Jeet Singh, Bhuvan Singh / Jeet
Singh, Chandra Singh / Jeet Singh,
Narayan Singh / Trilok Singh, Devi
Dutt / Mathura Dutt alias Motiram

3 [|3269 Private (agriculture) Agriculture 0.015||Dhan Singh/Sowan Singh , Supan
Singh / Sovan Singh,

4 ||13270M Private Agriculture 0.001||Dhan Singh/Sowan Singh , Supan
Singh / Sovan Singh,

5 [|13271M Private Agriculture 0.003||Dhan Singh/Sowan Singh , Supan
Singh / Sovan Singh,

|6 ||3272 ||Private ||Agriculture || 0.009||Dhan Singh/Sowan Singh , Supan
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| || || || || ||Singh / Sovan Singh,

7 113273 Government Barren Habitable 0.01|{UTTARAKHAND GOVERNMENT
LAND

8 []3274 Private Agriculture 0.008|[Dhan Singh/Sowan Singh , Supan
Singh / Sovan Singh,

9 [|3275M Private Agriculture 0.003||Dhan Singh/Sowan Singh , Supan
Singh / Sovan Singh,

10 [[3276M Private Agriculture 0.003||Dhan Singh/Sowan Singh , Supan
Singh / Sovan Singh,

11 ||3283M Government Barren Habitable 0.007([UTTARAKHAND GOVERNMENT
LAND

12 ||3295M Government Barren Habitable 0.012[[UTTARAKHAND GOVERNMENT
LAND

13 ||3296M Government Footpath 0.001{[UTTARAKHAND GOVERNMENT
LAND

14 ||3297M Government Barren Habitable 0.023([UTTARAKHAND GOVERNMENT
LAND

15 ||3354M Government Barren Habitable 0.023([UTTARAKHAND GOVERNMENT
LAND

16 ||3355M Government Barren Habitable 0.006[[UTTARAKHAND GOVERNMENT
LAND

17 ||3361M Private Agriculture 0.001(|Chanchalsingh / Lachhamsingh,

Gangasingh / Lachhamsingh,
Kunwarsingh / Lachhamsingh

18 ||13362M Government Barren Habitable 0.016{[UTTARAKHAND GOVERNMENT
LAND

19 ||3363M Government Barren Habitable 0.014|[UTTARAKHAND GOVERNMENT
LAND

20 (|13364M Government Barren 0.002{[UTTARAKHAND GOVERNMENT
LAND

21 ||3365M Government Doyam 0.009([UTTARAKHAND GOVERNMENT
LAND

22 (/13366 Government Barren Habitable 0.018|[UTTARAKHAND GOVERNMENT
LAND

23 ||13385 Government Barren 0.034|[UTTARAKHAND GOVERNMENT
LAND

24 ||13386M Government Barren 0.004|[UTTARAKHAND GOVERNMENT
LAND

25 |[3387M Government Barren 0.005|/|[UTTARAKHAND GOVERNMENT
LAND

Village: Sasaula

26 ||447M Government Barren 0.06[[UTTARAKHAND GOVERNMENT
LAND

27 ||[450M Government Roli 0.003[[UTTARAKHAND GOVERNMENT
LAND

28 |[|451M Government barren 0.09([UTTARAKHAND GOVERNMENT
LAND

29 |(|458M Government Barren 0.012[[UTTARAKHAND GOVERNMENT
LAND

30 ([459M Government roli 0.001{[UTTARAKHAND GOVERNMENT
LAND

31 ||466M Government Barren 0.046[[UTTARAKHAND GOVERNMENT
LAND

32 ||468M Government Barren 0.027|[UTTARAKHAND GOVERNMENT
LAND

|33 ||474M ||Government ||Barren || O.28||Uttarakhand Government Land
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|34 ||478M ||Government ||Roli || 0.00I”Uttarakhand Government Land |
|35 “479M “Government “Barren “ 0.047||Uttarakhand Government Land |
|36 ||480M ”Government ||Barren || 0.001 | |Uttarakhand Government Land |
|37 ”487M ”Government ||Barren || 0. 1||Uttarakhand Government Land |
|38 ”488M ”Government ||Barren || 0.046||Uttarakhand Government Land |
|39 ”494M ”Government ||Barren || 0.028||Uttarakhand Government Land |
|4O ”495M ”Government “Roli “ 0.001||Uttarakhand Government Land |
|41 “496M “Government “Barren “ 0.002||Uttarakhand Government Land |
|42 “497M “Government “Barren “ 0.008||Uttarakhand Government Land |
|43 “507M “Government “Roli “ 0.001||Uttarakhand Government Land |
|44 ||508M ”Government ||Barren || 0.008||Uttarakhand Government Land |
|45 ”509M ”Government ||Roli || 0.001 | |Uttarakhand Government Land |
|46 ”510M ”Government ||Barren || 0.035||Uttarakhand Government Land |
|Village: Kande Kaniyal |
|47 ”1 1 ”Government ||CHATURGAD || 0.00S”Uttarakhand Government Land |
|48 ||1M “Government ||CHATURGAD || 0.003||Uttarakhand Government Land |
|49 ||2M “Government ||CHATURGAD || 0.039| |Uttarakhand Government Land |
|50 ||3M “Government ||CHATURGAD || 0.003||Uttarakhand Government Land |
|51 ||4M ||Government ||CHATURGAD || 0.001||Uttarakhand Government Land |
|52 HSM ”Government ||CHATURGAD || 0.007||Uttarakhand Government Land |
[53 |lem ||Government |[CHATURGAD || 0.051|[Uttarakhand Government Land |
[Village: Dhapoli |
54 |[15M Government Barren 0.016(|Uttarakhand Government Land
Unpopulated
|55 ||16M ”Government ||Roli || 0.001 | |Uttarakhand Government Land |
|56 ||17M “Government ||Gauchar || 0.026| |Uttarakhand Government Land |
|57 ||18M “Government ||Gauchar || 0.036| |Uttarakhand Government Land |
|58 “193 M “Government ||Gauchar || 0.022| |Uttarakhand Government Land |
|59 ||1937M ||Government ||Gauchar || 0.022||Uttarakhand Government Land |
|6O ”1938M ”Govemment ||Gauchar || 0.03||Uttarakhand Government Land |
|61 ”1939M ”Govemment ||Gauchar || 0.001 ||Uttarakhand Government Land |
|62 ”1944M ”Govemment ||Abba1 || 0.002||Uttarakhand Government Land |
|63 ||1945M ”Government ||Abbal || 0.002| |Uttarakhand Government Land |
|64 ||1946M “Government ||Abbal || 0.013||Uttarakhand Government Land |
65 ||1947M Government House Courtyard 0.001|{[UTTARAKHAND GOVERNMENT
LAND
|66 “1949M ”Governrnent ||Abbal || 0.002| |Uttarakhand Government Land |
|67 ||1950M ||Govemment ||Abba1 || 0.002||Uttarakhand Government Land |
|68 ” 1951 ”Govemment ”Abbal ” 0.009||Uttarakhand Government Land |
69 [|1952 Government Abbal 0.004|[UTTARAKHAND GOVERNMENT
LAND

|7O ”1953M ”Govemment ”Barren Habitable ” 0.001 ||Uttarakhand Government Land |
|71 ”1954M ”Govemment ”Barren Habitable ” 0.002||Uttarakhand Government Land |
|72 ”3M ”Governrnent ”Gauchar ” 0.032||Uttarakhand Government Land |
|73 ||4M ”Governrnent ||Gauchar || 0.026||Uttarakhand Government Land |
|74 HSM ”Governrnent ||Gauchar || 0.012| |Uttarakhand Government Land |
|75 ||68M ”Governrnent ||Gauchar || 0.023||Uttarakhand Government Land |
|76 ||6M ||Government ||Gauchar || 0.023||Uttarakhand Government Land |
|77 ||7OM ||Government ||Roli || 0.00I”Uttarakhand Government Land |




46

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

[78 |[71M

| |Government

| |Gauchar

0.036| |Uttarakhand Government Land

[79 |[72m

| |Government

| |Gauchar

0.046| |Uttarakhand Government Land

[80 [[73M

||Government

||Road

0.001 | |Uttarakhand Government Land

81 |[7m

”Government

| |Gauchar

0.01 1||Uttarakhand Government Land

82 ]lom

”Government

||Road

0.022| |Uttarakhand Government Land

[Village: Khantoli

83 |[4435M

I |Government

| |Gauchar

0.06| |Uttarakhand Government Land

84 |[4436M

| |Government

“Footpath

0.004| |Uttarakhand Government Land

85 |[4437M

| |Government

| |Gauchar

0.04

||Uttarakhand Government Land

86 |(|4467M

Government

Barren
Unpopulated

0.07

Uttarakhand Government Land

87 |[4474m

| |Government

“Road

0.002

||Uttarakhand Government Land

88 [[4475M

| |Government

|Gauchar

0.018

||Uttarakhand Government Land

89 (|4476M

Private

Agriculture

0.05

Kamalkumar Pant / Harishchandra,
Nirmalkumar / Harishchandra,
Mukulkumar / Harishchandra, Aswini
Kumar / Bholadat

90 (4477

Private

Agriculture

0.006

Kamalkumar Pant / Harishchandra,
Nirmalkumar / Harishchandra,
Mukulkumar / Harishchandra, Aswini
Kumar / Bholadat

91 (|4478M

Private

Agriculture

0.021

Kamalkumar Pant / Harishchandra,
Nirmalkumar / Harishchandra,
Mukulkumar / Harishchandra, Aswini
Kumar / Bholadat

92 ||4479M

Private

Agriculture

0.001

Kamalkumar Pant / Harishchandra,
Nirmalkumar / Harishchandra,
Mukulkumar / Harishchandra, Aswini
Kumar / Bholadat

93 |(|4485M

Government

Gauchar

0.03

UTTARAKHAND GOVERNMENT
LAND

94 |[4488

I |Govemment

| |Gauchar

0.24

||Uttarakhand Government Land

95 |[4517M

I |Govemment

| |Gauchar

0.02

||Uttarakhand Government Land

96 (|4518M

Private

Agriculture

0.001

Rameshchandra / Jagdishchandra,
Kishorechandra / Jagdishchandra,
Pushpa Devi / Janardan, Harishchandra
/ Shri Krishna, Mohanchandra / Shri
Krishna, Sureshchandra / Shri Krishna,
Harikishan / Govindballabh,
Umeshchandra / Gangadatt,
Pooranchandra / Gangadatt,
Mohanchandra / Gangadatt, Taradatt /
Gangadatt, Rameshchandra /
Gangadatt, Manjudevi /
Pramodchandra, Bhuvanchandra /
Kripaldatt, Lakshmidatt / Kedardatt

[97 |[4519M

I |Govemment

I |Gauchar

0.011

||Uttarakhand Government Land

98 ]l4521m

I |Govemment

I |Gauchar

0.004

||Uttarakhand Government Land

99 [|4523

Private

Agriculture

0.003

Navalkishonar / Durgadatta,
Himanshukumar / Brajanandan,
Manoharchadra / Ghanananda,
Govardhan / Gangadutt, Gokulanand /
Ishwaridatt, Lokeshchandra /
Ishwaridatt, Parvati Devi / Ishwaridatt,
Jagdish Chand / Lakshmi Dutt , Kailash
Chandra / Lakshmidutt, Lalit Chandra /
Lakshmidutt, Govardhan / Gangadutt

100||4524M

Private

Agriculture

0.003

Tara Chandra / Purnananda, Naveen
Chandra / Purnananda, Dinesh Chandra
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Dutt / Narottam, Keshav Dutt /
Chandra Dutt / Nityananda, Dharni
Durga Dutt, Damodar / Durga Dutt,

Chandra / Mathura Dutt, Himashu
Kumar / Puran Chandra, Kishna
Sundari Widow / Kishnanand,
Ghanshyam Prasad / Padmadatt,

/ Padmadatt. , Hem Chandra /
Govardhan, Puran Chandra / Gauri
Dutt, Harish Chandra / Jai Dutt,
Khayali Chandra / Jai Dutt, Lalit
Mohan / Madan Mohan, Govind

Dutt / Purnanand

Dhar / Kedar Dutt, Kaustubhanand /

/ Purnananda, Dev Kishan / Gopal Dutt,
Chandra Dutt / Gopal Dutt, Lakshmi

Narottam, Raghuvar Dutt / Nityananda,

Girish Chandra / Mathura Dutt, Mahesh

Diwakar Chandra / Padmadatt, Kalavati

Ballabh / Madan Mohan, Devki Devi /
Madan Mohan, Jeevan Chandra / Hari
Ram, Moti Ram / Prem Vallabh, Durga

101)|4525M

Private

Agriculture

0.003||Tara Dutt / Revadhar, Devakinandan /

Chandrashekhar, Sureshchandra /
Chandrashekhar, Haripriya /
Chandrashekhar, Basant Vallabh /

/ Mathura Dutt, Rajendra Prasad /
Mathura Dutt, Bhuvan Chandra /

Dutt, Narendra Narayan /
Dineshchandra, Hansidevi /
Dineshchandra, Kirtivallabh / Jai
Vinodchandra / Khyaliram, Pushpa

Dutt, Jivanand / Durga Dutt,

Prayag Dutt / Ram Dutt, Mohan

Chandrashekhar / Padma Dutt.

Kishan, Harishchandra / Khyaliram,

Revadhar, Nanda Vallabh / Revadhar,
Naveen Chandra / Revadhar, Kailash
Chandra / Mathura Dutt, Lakshmi Dutt

Mathura Dutt, Deep Chandra / Mathura

Devi / Khyaliram, Gopal Dutt / Durga

Kishnanand / Tara Dutt, Liladher / Tara
Dutt, Jagadish Chandra / Moti Ram,

Chandra / Ram Dutt, Durga Dutt / Ram
Dutt, Bhaskarananda / Bhairav ??Dutt,
Purnanand / Padma Dutt, Ram Dutt /
Padma Dutt, Revadhar / Padma Dutt,

[102][4526M

I |Governrnent

|Gauchar

0.006| |Uttarakhand Government Land

103 )14527M

Private

Agriculture

0.018||Shekhar Chandra / Mathuradat,

Ganga Dat / Padmanidhi, Kishori
Chandra / Revadhar, Baladat /
Revadhar, Hari Dat / Harkishan,
Hirabalbh / Harkishan, Gopal Dut /
Harkishan

Govardhan / Chandra Mani, Kedardat /
Chandra Mani, Devidat / Bhagiratha,

[104 |[4529M

| |Governrnent

|[Roli

0.002| |Uttarakhand Government Land

|Village: Devtoli

[105][10269M

I |Govemment

I | gauchar

0.051 ||Uttarakhand Government Land

[106][10270M

I |Govemment

”roli

0.001 ||Uttarakhand Government Land

[107][10271M

I |Govemment

I | gauchar

0.033||Uttarakhand Government Land

[108][10273M

| |Governrnent

| | gauchar

0.042| |Uttarakhand Government Land

[109][10274M

| |Governrnent

| | gauchar

0.015 | |Uttarakhand Government Land

[110][10280M

| |Governrnent

||r01i

0.001 | |Uttarakhand Government Land
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|1 11 ||10282 ||Government ||barren unpopulated” 0.008||Uttarakhand Government Land |
|1 12 “10283M “Government “abbal “ 0.003||Uttarakhand Government Land |
| 113 ||10285M ”Government ||r01i || 0.001 | |Uttarakhand Government Land |
1141(10290M Government abbal 0.001|/|{UTTARAKHAND GOVERNMENT
LAND
| 115 I | 10291 ”Government | |barren unpopulated || 0.01 8| |Uttarakhand Government Land |
|1 16 ”10292M ”Government || gauchar || 0.01 1||Uttarakhand Government Land |
| 117 ”10293M ”Government ||r01i || 0.001 | |Uttarakhand Government Land |
|1 18 ”10294M ”Government “ gauchar “ 0.019| |Uttarakhand Government Land |
|1 19 “10352M “Government “ gauchar “ 0.015||Uttarakhand Government Land |
|120 “1037M “Government ”forest “ 0.28| |Uttarakhand Government Land |
|121 “105 70M “Government ”forest “ 0.03||Uttarakhand Government Land |
|122 ||1057 IM ||Government ||roli || 0.001 | |Uttarakhand Government Land |
|123 ”10572M ”Government ||f0rest || 0.018| |Uttarakhand Government Land |
|124 ”10623M ”Government ||roli || 0.001 | |Uttarakhand Government Land |
|125 ”10624M ”Government || gauchar || 0.006| |Uttarakhand Government Land |
|126 ”10625M ”Government || gauchar || 0.021 | |Uttarakhand Government Land |
|127 ||10696M “Government ||roli || 0.001 | |Uttarakhand Government Land |
|128 ||10777M “Government ||barren unpopulated” 0.012| |Uttarakhand Government Land |
|129 “1080 IM “Government ||f0rest || 0.004| |Uttarakhand Government Land |
|130 ||10802M ||Government ||r01i || 0.001 | |Uttarakhand Government Land |
|131 ”10803M ”Government ||f0rest || 0.019||Uttarakhand Government Land |
|132 ”10804M ”Government ||r01i || 0.001 | |Uttarakhand Government Land |
|133 ”10806M ”Govemment ||r01i || 0.001 ||Uttarakhand Government Land |
|134 ”108 13M ”Government ||f0rest || 0.024| |Uttarakhand Government Land |
|135 ||10814M “Government ||r01i || 0.001 | |Uttarakhand Government Land |
[136[10821 |[Private |lagriculture | 0.005|[Kevalananda / Harikrishna |
[137][10822 |[Private |lagriculture | 0.004|[Kevalananda / Harikrishna |
|138 ||10823 ||Private ||agricu1ture || 0.001 ||Kevalananda/ Harikrishna |
|139 ”10824 ”Private ||agricu1ture || 0.006||Kevalananda/ Harikrishna |
|14O ”10825M ”Private ||agricu1ture || 0.003||Kevalananda/ Harikrishna |
|141 ”10826M ”Private ||agricu1ture || 0.004||Kevalananda/ Harikrishna |
[142][10827M |[Private |[agriculture | 0.001|[Kevalananda / Harikrishna |
[143|[10828M |[Private |lagriculture | 0.001|[Kevalananda / Harikrishna |
| 144 | | 10832M | |Governrnent | |f00thpath | | 0.001 | |Uttarakhand Government Land |
|l45 ||10833 ||Govemment ||barren unpopulated” 0.004||Uttarakhand Government Land |
|146 ” 10834 ”Govemment ”foothpath ” 0.001 ||Uttarakhand Government Land |
|147 ”10835M ”Private ”agriculture ” 0.002||Deep Chandra Pathak Leeladhar |
148 ({10840M Private agriculture 0.001{|Deep Chandra Pathak / Heera Ballabh,
Vinod Chandra / Heera Ballabh,
Hitendra Pathak / Harish Chandra,
Hitesh Pathak / Harish Chandra,
Chandrashekhar / Daya Kishan,
Shankar Dutt / Daya Kishan,
Harishchandra / Nandaballabh
grandson Bhavanidatta, Bipinchandra /
Nandaballabh grandson Bhavanidatta
|149 ”10842 ”Private ”agriculture ” 0.003||Deep Chandra Pathak Leeladhar |
| 150 ||10843M ”Private ||agriculture || 0.001 | |Deep Chandra Pathak Leeladhar |
| 151 ||10844M ”Private ||agriculture || 0.001 | |Deep Chandra Pathak Leeladhar |
| 152 ||10868M ”Governrnent ||f0rest || 0.007| |Uttarakhand Government Land |
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|153 ||1087M ||Government ||barren habitable || 0.02||Uttarakhand Government Land |
|154 “1088M “Government “barren habitable “ 0.027| |Uttarakhand Government Land |
|155 ||1089M ”Government ||barren habitable || 0.029| |Uttarakhand Government Land |
| 156 I | 11088M ”Government | |r01i || 0.001 | |Uttarakhand Government Land |
|157 ”1 1090 ”Government ||barren habitable || 0.002| |Uttarakhand Government Land |
| 158 ”1 1104M ”Government ||r01i || 0.001 | |Uttarakhand Government Land |
|159 ”1 1124M ”Government “roli “ 0.001 | |Uttarakhand Government Land |
|160 “1 1129M “Government “foothpath “ 0.001 | |Uttarakhand Government Land |
|161 “1 1130M “Government “barren habitable “ 0.007| |Uttarakhand Government Land |
|162 “1 1131M “Government “roli “ 0.001 | |Uttarakhand Government Land |
| 163 ||1 1137M ”Government ||doyam || 0.003||Uttarakhand Government Land |
| 164 ”1 1138M ”Government ||doyam || 0.008| |Uttarakhand Government Land |
|165 ”1 1139 ”Government ||doyam ” 0.003||Uttarakhand Government Land |
|166 ”1 1140 ”Government ||doyam ” 0.006| |Uttarakhand Government Land |
|167 ”1 1642M ”Government ||barren unpopulated“ 0.02| |Uttarakhand Government Land |
|168 “1 1643M “Government ||catchment || 0.001 | |Uttarakhand Government Land |
|169 “1 1644M “Government ||barren habitable || 0.004| |Uttarakhand Government Land |
170]|11183M Private agriculture 0.001|Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,
|171 “1323 “Government ||f0rest || 0.05||Uttarakhand Government Land |
|172 ||1328M “Government ||f0rest || 0.015||Uttarakhand Government Land |
| 173 | | 1329M | |Governrnent | |f0rest | | 0.01 2| |Uttarakhand Government Land |
|174 ||1866M ||Govemment ||f0rest || 0.02||Uttarakhand Government Land |
|l75 ” 1870M ”Govemment ”road ” 0.009||Uttarakhand Government Land |
|176 ” 1871M ”Govemment ”barren habitable ” 0.018||Uttarakhand Government Land |
|177 ” 1875 ”Govemment ”road ” 0.008||Uttarakhand Government Land |
| 178 ”1876 ”Governrnent ”courtyard ” 0.009| |Uttarakhand Government Land |
1791|11877M Private agriculture 0.001(|Desh Deepak / Nath Lal Verma,

Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
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Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

[180[1878M

|Government

|barren habitable

0.01|

|Uttarakhand Government Land

181

1882M

Private

agriculture

0.001

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

182

1884

Private

agriculture

0.009

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

[183][1885

|Govemment

|barren habitable

0.004|

|Uttarakhand Government Land

184

1886

Private

agriculture

0.004

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Ramlal /
Raghunathlal, Vijelal / Raghunathlal,
Parmlal / Raghunathlal, Nandlal /
Raghunathlal, Taralal / Raghunathlal,
Premlal Lal / Ishwarilal, Hansi Verma /
Ishwarilal,

185

1887

Private

agriculture

0.003

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
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Basantlal / Tularam, Ramlal /
Raghunathlal, Vijelal / Raghunathlal,
Parmlal / Raghunathlal, Nandlal /
Raghunathlal, Taralal / Raghunathlal,
Premlal Lal / Ishwarilal, Hansi Verma /
Ishwarilal,

[186]

[1890

|Government

||r0ad ||

0.031]

|Uttarakhand Government Land

187

1891

Private

agriculture

0.019

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

188

1892

Private

agriculture

0.005

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

189

1893

Private

agriculture

0.005

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
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Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

190

1894M

Private

agriculture

0.001

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

191

1895M

Private

agriculture

0.002

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

192

1897M

Private

agriculture

0.002

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

[193][1898M

| |Private

| |agriculture

0.001||Desh Deepak / Nath Lal Verma,
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Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

[194]

[1920M

|Government

||barren habitable

0.008]|

|Uttarakhand Government Land

195

1921

Private

agriculture

0.013

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

196

1922

Private

agriculture

0.018

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

197

1923

Private

agriculture

0.008

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
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Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

198

1924M

Private

agriculture

0.02

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

199

1925M

Private

agriculture

0.006

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

200

1926M

Private

agriculture

0.001

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
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Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,

Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,

Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /

Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

Mohanidevi / Laxmi Lal, Sasi Varma/

Bhuvanchandra, Divyansh Verma /

[201][1983Mm

”Government

||barren habitable

0.01 6| |Uttarakhand Government Land

[202][1984m

I |Government

“barren habitable

0.015 | |Uttarakhand Government Land

203 |[1985M

| |Government

||barren habitable

0.002| |Uttarakhand Government Land

[204 |[1986M

| |Government

||barren habitable

0.001 | |Uttarakhand Government Land

[205|[1987M

| |Government

||barren habitable

0.001 | |Uttarakhand Government Land

[206|[1991M

| |Government

||barren habitable

0.002| |Uttarakhand Government Land

[207][1992Mm

I |Government

||barren habitable

0.001 | |Uttarakhand Government Land

[208][1994M

I |Government

||barren habitable

0.015 | |Uttarakhand Government Land

[209][1995M

I |Government

||barren habitable

0.008| |Uttarakhand Government Land

210(|12175M Private agriculture 0.008(|Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

2111|2176 Private agriculture 0.004(|Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal, Gaura Verma /
Bhuvanchandra, Saurav Varma/
Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,
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[212][2177M

| |Government

||r01i

0.001 | |Uttarakhand Government Land

213

2178

Private

agriculture

0.023

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Ramlal /
Raghunathlal, Vijelal / Raghunathlal,
Parmlal / Raghunathlal, Nandlal /
Raghunathlal, Taralal / Raghunathlal,
Premlal Lal / Ishwarilal, Hansi Verma /
Ishwarilal

214

2179

Private

agriculture

0.009

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Ramlal /
Raghunathlal, Vijelal / Raghunathlal,
Parmlal / Raghunathlal, Nandlal /
Raghunathlal, Taralal / Raghunathlal,
Premlal Lal / Ishwarilal, Hansi Verma /
Ishwarilal

215

2180

Private

agriculture

0.015

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Ramlal /
Raghunathlal, Vijelal / Raghunathlal,
Parmlal / Raghunathlal, Nandlal /
Raghunathlal, Taralal / Raghunathlal,
Premlal Lal / Ishwarilal, Hansi Verma /
Ishwarilal

216

2181M

Private

agriculture

0.002

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Ramlal /
Raghunathlal, Vijelal / Raghunathlal,
Parmlal / Raghunathlal, Nandlal /
Raghunathlal, Taralal / Raghunathlal,
Premlal Lal / Ishwarilal, Hansi Verma /
Ishwarilal

[217][2526M

I |Government

| |f0rest

0.009| |Uttarakhand Government Land

[218][2531

| |Government

| |r0ad

0.004| |Uttarakhand Government Land

[219][2532M

| |Government

| |r0ad

0.01 7| |Uttarakhand Government Land

[220|[2537M

| |Government

| |f0rest

0.006| |Uttarakhand Government Land

221

2555

Private

agriculture

0.003

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

[222]2717Mm

| |Governrnent

||[FOREST

0.01 1||Uttarakhand Government Land

[223]2719M

| |Governrnent

||f0rest

0.01 1||Uttarakhand Government Land
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|224 ||2720M ||Government ||f0rest || 0.0lS”Uttarakhand Government Land
|225 “2728M “Government “Barren Habitable “ 0.004| |Uttarakhand Government Land
|226 ||2729M ”Government ||f0rest || 0.05||Uttarakhand Government Land
227112732 Private agriculture 0.04(|Desh Deepak / Nath Lal Verma,

Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

228|2733M Private agriculture 0.003(|Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

229112734M Private agriculture 0.005(|Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,
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230

2735M

Private

agriculture

0.003

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

231

2736M

Private

agriculture

0.004

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

232

2741M

Private

agriculture

0.001

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

[233][2746M

| |Governrnent

||barren habitable

0.001 | |Uttarakhand Government Land

[234]2747M

| |Governrnent

||barren habitable

0.002| |Uttarakhand Government Land

[235][2748M

| |Government

||barren habitable

0.006| |Uttarakhand Government Land
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[236[[2780

| |Govemment

| |r0ad

0.01 | |Uttarakhand Government Land

[237|[2781

| |Government

| |road

0.07| |Uttarakhand Government Land

238

2782M

Private

agriculture

0.004

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

239

2784M

Private

agriculture

0.001

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

240

2788M

Private

agriculture

0.003

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

[241][2789M

| |Private

| |agriculture

0.002||Desh Deepak / Nath Lal Verma,
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Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

242

2790M

Private

agriculture

0.002

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

243

2791M

Private

agriculture

0.002

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

244

2792M

Private

agriculture

0.001

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
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In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

[245|[2797M

| |Government

| |forest

0.007| |Uttarakhand Government Land

[246][2798

I |Government

| |forest

0.01 6| |Uttarakhand Government Land

247

2812M

Private

agriculture

0.002

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

248

2814

Private

agriculture

0.008

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

249

2815M

Private

agriculture

0.001

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
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Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

250

2935M

Private

agriculture

0.001

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/

Kanhaiyalal,

[251[2936M

| |Government

||barren habitable

0.001 | |Uttarakhand Government Land

[252][3661M

| |Govemment

| |forest

0.031 ||Uttarakhand Government Land

[253][3699M

I |Govemment

| |forest

0.034| |Uttarakhand Government Land

[254][3700M

I |Govemment

|[ROAD

0.003 | |Uttarakhand Government Land

[255][3701M

I |Govemment

|[ROAD

0.002| |Uttarakhand Government Land

256

3867M

Government

FOREST

0.01

UTTARAKHAND GOVERNMENT
LAND

257

4536M

Government

BARREN
HABITABLE

0.018

Uttarakhand Government Land

258

4546M

Government

BARREN
HABITABLE

0.012

Uttarakhand Government Land

259

4578M

Private

AGRICULTURE

0.001

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
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Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

260

4579M

Private

AGRICULTURE

0.002

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
'Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

261

4580M

Private

AGRICULTURE

0.001

Desh Deepak / Nath Lal Verma,
Mandeep Verma / Nath Lal Verma,
Godavari Verma / Nath Lal Verma,
Basantlal / Tularam, Chandrakala
Verma / Girdharilal Verma Daughter-
In-Law Mohanlal, Ramlal / Vijelal,
Parmlal / Nandlal, Taralal /
Raghunathlal, Lalit Verma / Shankar
Lal, Nabban Lal / Shankar Lal, Geeta
Verma / Shankar Lal, Parsilal / Premlal,
Jeevanlal / Premlal, Chandan Lal /
Ishwarilal, Hansi Verma / Ishwarilal,
Harishlal / Ganeshilal, Govindlal /
Gopallal, Rajendralal / Laxmilal,
Mohanidevi / Laxmi Lal, Sasi Varma/
Girishlal,Gaura Verma /
Bhuvanchandra, Saurav
Varma/Bhuvanchandra, Uma Verma /
Bhuvanchandra, Divyansh Verma /
Kanhaiyalal, Hansha Varma/
Kanhaiyalal,

262

4581

Government

BARREN
HABITABLE

0.03

Uttarakhand Government Land

[263|[4583M

| |Governrnent

||[FOREST

0.021 | |Uttarakhand Government Land

[264 |[4584M

| |Govemment

||[FOREST

0.01 4| |Uttarakhand Government Land

[265][4831M

I |Govemment

|[FOREST

0.007||Uttarakhand Government Land

[266|[5299M

I |Govemment

|[cAuCHAR

0.02||Uttarakhand Government Land

[267][5300m

I |Govemment

|[cAuCHAR

0.003||Uttarakhand Government Land

[268][5318M

I |Governrnent

|[ROLI

0.001 | |Uttarakhand Government Land

[269[5333M

| |Governrnent

|[GAUCHAR

0.004| |Uttarakhand Government Land

[270][5334M

| |Governrnent

|[GAUCHAR

0.007| |Uttarakhand Government Land

[271][5335M

| |Governrnent

|[ROLI

0.001 | |Uttarakhand Government Land

[272][5336M

| |Govemment

|[GAUCHAR

0.002||Uttarakhand Government Land

[273][5445M

I |Government

|[RoAD

0.002| |Uttarakhand Government Land

[274](5464M

| |Government

|[FOREST

0.001 | |Uttarakhand Government Land

[275](5468M

| |Government

|[ROAD

0.001 | |Uttarakhand Government Land
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|276 ||5470M ||Government ||WALL || 0.01 | |Uttarakhand Government Land |
|277 “5496M “Government “Barren “ 0.0lS”Uttarakhand Government Land |
|278 ||5497M ”Government ||Roli || 0.001 | |Uttarakhand Government Land |
|279 ”5498M ”Government ||FOREST || 0.003||Uttarakhand Government Land |
|280 ”55 02M ”Government ||ROAD || 0.001 | |Uttarakhand Government Land |
|281 ”55 04M ”Government ||FOREST || 0.03||Uttarakhand Government Land |
|282 ”55 05M ”Government “ROAD “ 0.002| |Uttarakhand Government Land |
|283 “55 09M “Government ”FOREST “ 0.03||Uttarakhand Government Land |
|284 “551 1M “Government ”forest “ 0.043||Uttarakhand Government Land |
285|[5512M Private Agriculture 0.021|[Deep Chandra Pathak /
LeeladharPathak
286 ([5518M Private Agriculture 0.02(|Deep Chandra Pathak /
LeeladharPathak,Anand ballabh/
Shrikrishn, Devki nandan/ Amba Datt,
Pramod varma/ Chandan varma,
Jagdish singh/ Bhadursingh,
Tejsingh/Gopal singh, Bharat rathor/
Kedar singh
|287 ”55 19M ”Government ||R01i || 0.001 | |Uttarakhand Government Land
288 ([5520M Private Agriculture 0.003(|Deep Chandra Pathak /
LeeladharPathak,Deepak varma/Nath
lalvarma, Basant varma/ Tula ram
varma, Chandra kala varma/ Girish
lalvarma, Suresh lalvarma/ Kishori
lalvarma
|289 “5 521M “Government ||ROAD || 0.001 | |Uttarakhand Government Land |
|29O ||5523M ||Government ||R01i || 0.001 ||Uttarakhand Government Land |
|291 ”5524M ”Govemment ||Forest || 0.039||Uttarakhand Government Land |
|292 ”5529M ”Govemment ||Barren Habitable || 0.004||Uttarakhand Government Land |
|293 ”5530 ”Govemment ||Barren Habitable || 0.012||Uttarakhand Government Land |
2941|5531 Private Agriculture 0.04|[Deep Chandra Pathak /
LeeladharPathak,Manojsinghrathor/
Bhupal singh, Sarita rathor/Ashok
singh, Rajendra rathor/ Padam singh
Rathor
2951(5533 Private Agriculture 0.014|[Deep Chandra Pathak /
LeeladharPathak,Govindrathor/ Jeet
singh, Puran rathor /Jeet singh, Bharti
devi/Jeet singh, Aasha devi/
Rajendrsingh
|296 “5534M ”Governrnent ||Barren Habitable || 0.003||Uttarakhand Government Land |
|297 ||5535M ||Govemment ||Shop || 0.001 ||Uttarakhand Government Land |
298 |[5536M Private Agriculture 0.001(|Lalit mohanpathak, Papu pathak,
Prakash Chandra, Prem Chandra s/o
Tilochan
|299 ||5537 ||Govemment ||Courtyard || 0.005||Uttarakhand Government Land |
|3OO ”5538 ”Govemment ”Barren Habitable ” 0.008||Uttarakhand Government Land |
|301 ”5539M ”Govemment ”Shop ” 0.001 ||Uttarakhand Government Land |
|302 ”5546M ”Govemment ”Forest ” 0.008||Uttarakhand Government Land |
|303 ”5 550M ”Governrnent ”Forest ” 0.024| |Uttarakhand Government Land |
|304 “5 551IM ”Governrnent ||F0rest || 0.003 | |Uttarakhand Government Land |
|305 ||55 52M ”Governrnent ||Roli || 0.001 | |Uttarakhand Government Land |
|306 ||55 53M ”Governrnent ||Gauchar || 0.021 | |Uttarakhand Government Land |
|307 ||5554M ||Government ||Barren Habitable || 0.003||Uttarakhand Government Land |
|308 ||55 55M ||Government ||Roli || 0.001 | |Uttarakhand Government Land |
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|309 ||55 56M ||Government ||Gauchar || 0.014| |Uttarakhand Government Land |
|3 10 “5558 “Government “Barren Habitable “ 0.016||Uttarakhand Government Land |
|31 1 ||5559 ||Government ||Road || 0.002||Uttarakhand Government Land |
|3 12 ”55 60M ”Government ||H0use || 0.001 | |Uttarakhand Government Land |
|3 13 ”55 61M ”Government ||Courtyard || 0.001 | |Uttarakhand Government Land |
3141|5562M Government House with 0.002||Uttarakhand Government Land
Courtyard
|3 15 ”55 63M ”Government ||Courtyard || 0.001 | |Uttarakhand Government Land |
316 (|5564M Government House with 0.002||Uttarakhand Government Land
Courtyard
|317 ”5565M ”Government “Barren Habitable “ 0.00l”Uttarakhand Government Land |
|3 18 “55 68M “Government “Shop “ 0.001 | |Uttarakhand Government Land |
|3 19 “5 569M “Government ||Verandah || 0.001 | |Uttarakhand Government Land |
|320 “5 570M “Government ||Courtyard || 0.002| |Uttarakhand Government Land |
|321 ||5571M ||Government ||Ladder || 0.001||Uttarakhand Government Land |
|322 ”5574M ”Government ||Barren Habitable || 0.002||Uttarakhand Government Land |
|323 ”5644M ”Government ||Barren Habitable || 0.002| |Uttarakhand Government Land |
|324 ”5823M ”Government ||Gauchar || 0.017| |Uttarakhand Government Land |
|325 ”5825M ”Government ||Gauchar || 0.021 | |Uttarakhand Government Land |
|326 ||5827M “Government ||Road || 0.01 | |Uttarakhand Government Land |
|327 ||6061M “Government ||Gauchar || 0.02| |Uttarakhand Government Land |
|328 ||6064M “Government ||Gauchar || 0.0lS”Uttarakhand Government Land |
|329 ||6069M ||Government ||Gauchar || 0.008| |Uttarakhand Government Land |
|33O ”6495M ”Govemment ||Forest || 0.024| |Uttarakhand Government Land |
|331 ”6499M ”Govemment ||Forest || 0.021 ||Uttarakhand Government Land |
|Village: Vijaypur |
3321|270M Private Agriculture 0.003(|Kaustuvanand / Jamunadatt,
Girishchandra / Jamunadatt,
Puranchandra / Jamunadatt,
Bhuvanchandra / Jamunadatt, Pitamber
/ Jamunadatt, Devkinandan /
Jamunadatt,
|333 ||271 ||Private ||Agriculture || 0.001 ||Bhuvan Chandra / Jamunadatt, |
|334 ”272M ”Private ||Agriculture || 0.001 ||Bhuvan Chandra / Jamunadatt, |
|335 ”273M ”Private ||Agriculture || 0.001 ||Bhuvan Chandra / Jamunadatt, |
33611274 Private Agriculture 0.002(|Kaustuvanand / Jamunadatt,
Devkinandan / Jamunadatt,
Puranchandra / Jamunadatt, Bhuvan
Chandra / Jamunadatt,
|337 ”275M ”Private ”Agriculture ” 0.001 ||Puranchandra / Jamunadatt, |
|338 ”276M ”Private ”Agriculture ” 0.001 ||Devkinandan / Jamunadatt, |
|339 ”277M ”Private ”Agriculture ” 0.001 | |Kaustuvanand / Jamunadatt |
|340 ||279M ”Governrnent ||F00tpath || 0.001 | |Uttarakhand Government Land |
|341 | |297M ”Governrnent | |Barren || 0.01 2| |Uttarakhand Government Land |
|342 ||298M ”Governrnent ||Road || 0.002| |Uttarakhand Government Land |
|343 ||299M ||Govemment ||Barren || 0.017||Uttarakhand Government Land |
|344 ”3OOM ”Govemment ”Barren ” 0.001 ||Uttarakhand Government Land |
|345 ”303M ”Govemment ”Barren ” 0.028||Uttarakhand Government Land |
346 (|304M Private Agriculture 0.011||{Jagdish singh/ Mangal singh , Dropati
w/0 Mangal singh , Mohan Chandra /
Hiraballabh
|347 ||362M ||Government ||Barren || 0.04| |Uttarakhand Government Land
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[348|[364M

| |Government

||Barren

0.148

|Uttarakhand Government Land

349 (|442M

Private

Agriculture

0.002

Kaustuvanand / Jamunadatt,
Girishchandra / Jamunadatt,
Puranchandra / Jamunadatt,
Bhuvanchandra / Jamunadatt, Pitamber
/ Jamunadatt, Devkinandan /
Jamunadatt,

350 (|443M

Private

Agriculture

0.002

Puranchandra / Jamunadatt,
Bhuvanchandra / Jamunadatt,

[351][444M

I |Private

| |Agriculture

0.002

|Bhuvanchandra / Jamunadatt,

352 (|448M

Private

Agriculture

0.002

Kaustuvanand / Jamunadatt,
Girishchandra / Jamunadatt,
Puranchandra / Jamunadatt,
Bhuvanchandra / Jamunadatt, Pitamber
/ Jamunadatt, Devkinandan /
Jamunadatt,

353 (|508M

Private

Agriculture

0.001

Kaustuvanand / Jamunadatt,
Girishchandra / Jamunadatt,
Puranchandra / Jamunadatt,
Bhuvanchandra / Jamunadatt, Pitamber
/ Jamunadatt, Devkinandan /
Jamunadatt,

[354][521m

I |Private

| |Agriculture

0.014

|Bhuvanchandra / Jamunadatt,

[355|[525M

| |Government

|Barren Habitable

0.008

|Uttarakhand Government Land

356 (|530M

Private

Agriculture

0.001

Kaustuvanand / Jamunadatt,
Girishchandra / Jamunadatt,
Puranchandra / Jamunadatt,
Bhuvanchandra / Jamunadatt, Pitamber
/ Jamunadatt, Devkinandan /
Jamunadatt,

357(|531M

Private

Agriculture

0.01

Kaustuvanand / Jamunadatt,
Girishchandra / Jamunadatt,
Puranchandra / Jamunadatt,
Bhuvanchandra / Jamunadatt, Pitamber
/ Jamunadatt, Devkinandan /
Jamunadatt,

[358|[532

| |Government

||Barren

0.01 9| |Uttarakhand Government Land

[359][533Mm

| |Govemment

||Rest House

0.001 ||Uttarakhand Government Land

[360][534M

I |Govemment

||Barren

0.001 ||Uttarakhand Government Land

361 (|536M

Private

Agriculture

0.001|[Kaustuvanand / Jamunadatt,
Girishchandra / Jamunadatt,
Puranchandra / Jamunadatt,

/ Jamunadatt, Devkinandan /
Jamunadatt,

3621|537

Private

Agriculture

0.024||Kaustuvanand / Jamunadatt,
Girishchandra / Jamunadatt,
Puranchandra / Jamunadatt,

/ Jamunadatt, Devkinandan /
Jamunadatt,

363 (|539M

Private

Agriculture

0.001|[Kaustuvanand / Jamunadatt,
Girishchandra / Jamunadatt,
Puranchandra / Jamunadatt,

/ Jamunadatt, Devkinandan /
Jamunadatt,

[364 |[544M

| |Governrnent

| |Barren

0.02| |Uttarakhand Government Land

[365][545M

| |Governrnent

| |Barren

0.044| |Uttarakhand Government Land

[366|[558M

| |Government

||Barren

0.032| |Uttarakhand Government Land

Bhuvanchandra / Jamunadatt, Pitamber

Bhuvanchandra / Jamunadatt, Pitamber

Bhuvanchandra / Jamunadatt, Pitamber
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[367]

[566M

| |Private

| |agriculture

0.00I”Narayan singh/ Trilok singh

368

567"M

Private

Agriculture

0.005

Harish Chandra / Devidatt Grandson
Mathuradatt, Puran Chandra / Devidatt
Grandson Mathuradatt, Shyama Charan
/ Devidatt Grandson Mathuradatt,
Chanar Singh / Guman Singh, Darwan
Singh / Guman Singh, Ram
Singh/Guman Singh, Hayat
Singh/Guman Singh, Kailash
Singh/Madan Singh, Mohan Singh. /
Bahadur Singh, Gopal Singh / Bahadur
Singh, Narayan Singh / Bahadur Singh,
Prakash Singh / Bahadur Singh, Aan
Singh / Dhan Singh, Mohan Singh /
Dhan Singh, Narayan Singh / Trilok
Singh, Khadak Singh / Bache Singh,
Amar Singh / Sujan Singh, Aan Singh
(Aanand singh) / Dhan Singh, Balwant
singh, Nandan singh s/o Sujan singh

[369]

[568M

| |Government

||Barren

0.02

|Uttarakhand Government Land

370

583M

Private

Agriculture

0.034

Harish Chandra / Devidatt Grandson
Mathuradatt, Puran Chandra / Devidatt
Grandson Mathuradatt, Shyama Charan
/ Devidatt Grandson Mathuradatt,
Chanar Singh / Guman Singh, Darwan
Singh / Guman Singh, Ram
Singh/Guman Singh, Hayat
Singh/Guman Singh, Kailash
Singh/Madan Singh, Mohan Singh. /
Bahadur Singh, Gopal Singh / Bahadur
Singh, Narayan Singh / Bahadur Singh,
Prakash Singh / Bahadur Singh, Aan
Singh / Dhan Singh, Mohan Singh /
Dhan Singh, Narayan Singh / Trilok
Singh, Khadak Singh / Bache Singh,
Amar Singh / Sujan Singh, Aan Singh
(Aanand singh) / Dhan Singh, Balwant
singh, Nandan singh s/o Sujan singh

[371]

[592M

I |Govemment

||Barren

0.002

|Uttarakhand Government Land

372

593M

Private

Agriculture

0.001

Harish Chandra / Devidatt Grandson
Mathuradatt, Puran Chandra / Devidatt
Grandson Mathuradatt, Shyama Charan
/ Devidatt Grandson Mathuradatt,
Chanar Singh / Guman Singh, Darwan
Singh / Guman Singh, Ram
Singh/Guman Singh, Hayat
Singh/Guman Singh, Kailash
Singh/Madan Singh, Mohan Singh. /
Bahadur Singh, Gopal Singh / Bahadur
Singh, Narayan Singh / Bahadur Singh,
Prakash Singh / Bahadur Singh, Aan
Singh / Dhan Singh, Mohan Singh /
Dhan Singh, Narayan Singh / Trilok
Singh, Khadak Singh / Bache Singh,
Amar Singh / Sujan Singh, Aan Singh
(Aanand singh) / Dhan Singh, Balwant
singh, Nandan singh s/o Sujan singh

373

594M

Private

Agriculture

0.013

Harish Chandra / Devidatt Grandson
Mathuradatt, Puran Chandra / Devidatt
Grandson Mathuradatt, Shyama Charan
/ Devidatt Grandson Mathuradatt,
Chanar Singh / Guman Singh, Darwan
Singh / Guman Singh, Ram
Singh/Guman Singh, Hayat
Singh/Guman Singh, Kailash
Singh/Madan Singh, Mohan Singh. /
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Bahadur Singh, Gopal Singh / Bahadur
Singh, Narayan Singh / Bahadur Singh,
Prakash Singh / Bahadur Singh, Aan
Singh / Dhan Singh, Mohan Singh /
Dhan Singh, Narayan Singh / Trilok
Singh, Khadak Singh / Bache Singh,
Amar Singh / Sujan Singh, Aan Singh
(Aanand singh) / Dhan Singh, Balwant
singh, Nandan singh s/o Sujan singh

|Village: Lakesuna Digrali |
3741|188M Government Doyam 0.001{[UTTARAKHAND GOVERNMENT
LAND

|375 ||189M ”Government ||Barren || 0.001 | |Uttarakhand Government Land |
|376 ”190 ”Government ||Barren || 0.002| |Uttarakhand Government Land |
|3 77 I | 191M I |Government | |Barren | | 0.001 | |Uttarakhand Government Land |
|378 ”192M ”Government ||R01i || 0.002| |Uttarakhand Government Land |
|379 ”193 ”Government ||Barren || 0.009| |Uttarakhand Government Land |
|380 “194 “Government ||Doyam || 0.002| |Uttarakhand Government Land |
|381 “195 “Government ||Doyam || 0.003||Uttarakhand Government Land |
|382 ||202M “Government ||Barren Bhita || 0.01 | |Uttarakhand Government Land |
|383 ||203M ||Government ||Doyam || 0.001 | |Uttarakhand Government Land |
|384 ”2 14M ”Government ||Barren || 0.015||Uttarakhand Government Land |
3851|228M Government (government |[dhara 0.001(|Uttarakhand Government Land

land)
[386|[251M |[Government |[Barren | 0.021|[Uttarakhand Government Land |
|387 ”253 ”Government ||House Varanda || 0.01 1||Uttarakhand Government Land |
|388 ||254M ”Government ||Barren || 0.024| |Uttarakhand Government Land |
|Village: Kumeda |
|389 ||133M “Government ||Doyam || 0.001 | |Uttarakhand Government Land |
|390 ||134M “Government ||Barren || 0.001 | |Uttarakhand Government Land |
|391 ||135 ||Government ||Barren || 0.004||Uttarakhand Government Land |
|392 ”136 ”Govemment ||Barren || 0.002| |Uttarakhand Government Land |
|393 ”137 ”Govemment ||Doyam || 0.001 ||Uttarakhand Government Land |
|394 ”138 ”Govemment ||Barren || 0.001 ||Uttarakhand Government Land |
|395 ”139 ”Government ||Barren || 0.00SHUttarakhand Government Land |
|396 “140 “Government ||Footpath || 0.008| |Uttarakhand Government Land |
|397 “141 “Government ||Barren || 0.018| |Uttarakhand Government Land |
|398 ||142M ||Govemment ||Footpath || 0.001 ||Uttarakhand Government Land |
|399 ”143 ”Govemment ”Barren ” 0.003||Uttarakhand Government Land |
|4OO ”144M ”Govemment ”Abbal ” 0.001 ||Uttarakhand Government Land |
|401 ”145 ”Govemment ”Abbal ” 0.001 ||Uttarakhand Government Land |
|402 ”146M ”Governrnent ”Abbal ” 0.001 | |Uttarakhand Government Land |
|403 | | 174M ”Governrnent | |Barren || 0.001 | |Uttarakhand Government Land |
|404 | | 177TM ”Governrnent | |R01i || 0.001 | |Uttarakhand Government Land |
|405 | | 178M ”Governrnent | |Barren || 0.01 | |Uttarakhand Government Land |
|406 ||182M ||Govemment ||Barren || 0.015||Uttarakhand Government Land |
|407 ” 1M ”Govemment ”Abbal ” 0.024||Uttarakhand Government Land |
|408 ”30 ”Private ”Agriculture ” 0.004||Madhan mohan/ Bherav datt |
|409 ||31M ||Private ||Agriculture || 0.001||Madhan mohan/ Bherav datt |
410132 Private Agriculture 0.005|[Navin ram / Keshram, Amar ram/ Joga

ram
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|411 ||33 ||Private ||Agriculture || 0.02||Navin ram / Keshram |
|412 “34 “Government “Barren “ 0.025||Uttarakhand Government Land |
|4 13 | |35 ”Government | |Barren || 0.01 | |Uttarakhand Government Land |
|4 14 I |35 oM ”Government | |Barren || 0.039| |Uttarakhand Government Land |
|4 15 ”35 M ”Government ||Barren || 0.03 | |Uttarakhand Government Land |
|4 16 I |35 ™ ”Government | |Barren || 0. 18| |Uttarakhand Government Land |
|417 ”36 ”Government “Barren “ 0.009| |Uttarakhand Government Land |
418([48 Private Agriculture 0.01{|Vinod chandra/Haridatt, Kostuwanand,
Vipin Chandra, Vinod chandra s/o
Haridatt, Kamla devi/ Hari datt, Hema
pandye/ Chandr sekhar
419|149 Private Agriculture 0.013]|Vinod chandra/Haridatt, Kostuwanand,
Vipin Chandra, Vinod chandra s/o
Haridatt, Kamla devi/ Hari datt, Hema
pandye/ Chandr sekhar
4201|50M Private Agriculture 0.009(|Kostuwanand, Vipin Chandra, Vinod
chandra s/o Haridatt, Kamla devi/ Hari
datt, Hema pandye/ Chandr sekhar
421(|51M Private Agriculture 0.004(|Kostuwanand, Vipin Chandra, Vinod
chandra s/o Haridatt, Kamla devi/ Hari
datt, Hema pandye/ Chandr sekhar
4221|52M Private Agriculture 0.001(|Kostuwanand, Vipin Chandra, Vinod
chandra s/o Haridatt, Kamla devi/ Hari
datt, Hema pandye/ Chandr sekhar
|423 ||69M “Government ||Barren || 0.003||Uttarakhand Government Land |
|424 ||72M “Government ||Doyam || 0.001 | |Uttarakhand Government Land |
|425 ||73M ||Government ||Doyam || 0.001 ||Uttarakhand Government Land |
|426 ”74M ”Govemment ||Doyam || 0.001 ||Uttarakhand Government Land |
|427 ”75 ”Govemment ||Doyam || 0.014| |Uttarakhand Government Land |
|428 ”76 ”Govemment ||Doyam || 0.01 8| |Uttarakhand Government Land |
|429 ||83M ”Government ||Barren || 0.002| |Uttarakhand Government Land |
|430 ||84M ”Private ||Agriculture || 0.024| |Umesh pandye/ Navratn Pandye |
|431 ||85M “Government ||Barren || 0.002||Uttarakhand Government Land |
|432 ||87M “Government ||Roli || 0.001 | |Uttarakhand Government Land |
|Village: Pangchoda Chak Jamani |
|433 ”1 135M ”Govemment ||Barren || 0.032| |Uttarakhand Government Land |
|434 ”1 136M ”Govemment ||R01i || 0.001 ||Uttarakhand Government Land |
|435 ”1 139M ”Governrnent ||Barren || 0.048| |Uttarakhand Government Land |
|436 ||12M ”Governrnent ||Barren || 0.04| |Uttarakhand Government Land |
|437 | | 13M ”Governrnent | |Roli || 0.001 | |Uttarakhand Government Land |
|438 ||176M ”Governrnent ||Barren || 0.02| |Uttarakhand Government Land |
|439 ||182M ||Govemment ||Barren || 0.02||Uttarakhand Government Land |
|44O ” 195M ”Govemment ”Barren ” 0.02||Uttarakhand Government Land |
|441 ” 196M ”Govemment ”Barren ” 0.001 ||Uttarakhand Government Land |
|442 ” 1M ”Govemment ”Roli ” 0.001 ||Uttarakhand Government Land |
|443 ”201M ”Governrnent I |Barren ” 0.001 | |Uttarakhand Government Land |
|444 “202 ”Governrnent ||Barren || 0.005||Uttarakhand Government Land |
|445 “203 ”Governrnent ||Barren || 0.005||Uttarakhand Government Land |
|446 ||204M ”Governrnent ||Barren || 0.006| |Uttarakhand Government Land |
|447 ||205 ||Government ||Barren || 0.00S”Uttarakhand Government Land |
|448 ||2M ||Government ||Barren || 0.012| |Uttarakhand Government Land |
|449 ||6M ||Government ||Roli || 0.002| |Uttarakhand Government Land |
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|450 ||7M ||Government ||Barren || 0.003||Uttarakhand Government Land |
|451 “87 “Government “Barren “ 0.003||Uttarakhand Government Land |
|452 ||8M ”Government ||Barren || 0.002| |Uttarakhand Government Land |
|453 ”90M ”Government ||Barren || 0.104| |Uttarakhand Government Land |

|

6.043||

[F. No. RO/UK/NH-309A/2022-23/658/3D]
SHAIKH AMINKHAN, Director
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